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Annexure-l|

Details of Security Interest

S. No

DETAILS OF THE PROPERTY THAT REMAIN TO

BE SOLD AND REALSIED

01

i)

ii)

Vi)

vii)

3 Bigha 7 Biswa comprised in Khewat/
Khatoni  no. 178min/197min-194min,
Khasra no. 203/3(0-11), 203/2(0-3), 209/1
(0-9), 209/2(2-4), Kite 4;

6 Bigha 0 Biswa comprised in
Khewat/Khatoni no. 505min/ 558min-
560min, khasra no. 206, Kita1;

0 Bigha 12 Biswa comprised in
Khewat/Khatoni no. 512min/ 569min,
Khasra no. 204, Kita1;

1 Bigha 8 Biswa comprised in
Khewat/Khatoni no. 172min/ 184min,
khasra no. 205, Kita1;

6 Bigha 3 Biswa comprised in
Khewat/Khatoni  no.495min/  547min,
khasra no. 207(3-5), 208(2-18);

4 Bigha 8 Biswa comprised in
Khewat/Khatoni no.494/546min, khasra
no. 201, Kita1;

9 Bigha 6 Biswa comprised in
Khewat/Khatoni no.180/195min- 197min,
khasra no. 187(0-9), 188(1—11), 189(0-9),
186min(4-6), 185(1-11), 186min(1-0), Kite
6;

vii) 0 Bigha 3 Biswa comprised  in




Khewat/Khatoni no.280min/ 304min,
khasra no. 2536/1241/2, Kita 1;

ix) 0 Bigha 5 Biswa comprised in
Khewat/Khatoni no.332min/  350min,
khasra no. 2476/1013/2, Kita 1;

x) O Bigha 7 Biswa comprised in
Khewat/Khatoni no.422min/ 460 min,
khasra no. 1011/2(0-1), 1012/1(0-3),
2473/1013/1(0-2), 2475/1013/1(0-1), Kite
4;

xi) 0 Bigha 2 Biswa comprised in
Khewat/Khatoni no.45min/ 46min, khasra
no. 1017/4/1, Kita 1;

xii) 2 Bigha 5 Biswa comprised in
Khewat/Khatoni no.181min/ 198min,
khasra no. 202, Kita 1,)

Total 34 Bigha 6 Biswa at village Mouza Bhatian,
Pargna Plassi Tehsil Nalagarh Dist. Solan, in the
name of M/s Sainath Texport Ltd., together with
buildings and structures thereupon, vide registered
sale deed no. 122, dated 16/02/2011.




